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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH AT NEW DELHI

MISC. APPLICATION NO. 137 OF 2024

ORIGINAL APPLICATION NO. 584 OF 2022

IN THE MATTER OF: -
DURGA PRASAD YADAV ... PETITIONER
VERSUS
STATE OF U.P. & ORS. ... RESPONDENTS
INDEX
'PARTICULARS PAGES

| Affidavit on behalf of Respondent U.P. Poiiution
| Control Board.

ANNEXURE-1,2& 3

Copy of the commissioning certificate of the said
company and flow diagram of the Nano Filtration
unit.

ANNEXURE-4
Copy of the Joint Inspection Report.

ANNEXURE-5
Copy of the said letter dated 27.01.2025.

ANNEXURE-6
compliance report regarding C.S.R. activities
performed during financial Year 2024-2025.

ANNEXURE-7

Copy of the Letter No. 146/Ra.Ni.(Karya.)/NGT-
Akhya/2023 dated 02.03.2023, issued by the
Tahsildar Sadar, Ayodhya, and Joint
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Magistrate/SDM Sadar, Ayodhya. ]

ANNEXURE-8 ‘ |
Copy of the said letter dated 30.01.2025.

NEW DELHI

DATED: _13.02.2025 U ™
" ?\L\\-a. _
PRADEEP MISRA & DALEEP DHYANI)
. Counsel for U.P. Pollution Control Board,
138, New Lawyers Chamber,
Supreme Court of India,
New Delhi-110001

(M.) 9810252518
Email: pradeepmisra@yahoo.com
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| ~ VERSUS
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AFFIDAVIT OF COMPLIANCE ON BEHALF U.P. POLLUTION CONTROL

BOARD

|, Prakhar Kumar, aged about 59 years, S{ Shri R.P. Katiyar presently posted as
Regional Officer, Uttar Pradesh Pollution Control Board (hereinafter referred to
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

MISC. APPLICATION NO. 137 OF 2024
IN
ORIGINAL APPLICATION NO. 584 OF 2022

IN THE MATTER OF: -

DURGA PRASAD YADAV .... PETITIONER
VERSUS
STATE OF U.P. & ORS. ... RESPONDENTS

AFFIDAVIT OF COMPLIANCE ON BEHALF U.P. POLLUTION
CONTROL BOARD

|, Prakhar Kumar, aged about 59 years, S/o Shri R.P. Katiyar
presently posted as Regional Officer, Uttar Pradesh Pollution Control
Board (hereinafter referred to as “@B”), Ayodhyaﬁ_aaﬂhereby
solemnly affirm and state on oath as under:

1. That I in the abovenoted capacity am well conversant with the
F = ~:facts and record of this case hence competent to swear this
/f’ 2N ]:'/U“aff\avn\on behalf of U.P. Pollution Control Board.

,-S \ - A
ol - C) b'v
; vﬁj\\ - we,abovenoted case has been decided vide judgment
_“ hd gﬁar dated 22.12.2023 when this Hon'ble Tribunal has
k d i sue/d followmg directions:

“Directions by the Tribunal

38. Respondent no. 5 is directed to ensure that nano-filtration
unit of capacity 300 KLD is installed and commissioned ‘upto
‘ 28.02.2024 and submit report regarding-operationalization of

the same.

39. Respondent no. 3-UPPCB and Uttar Pradesh Ground
Water Department are directed to inspect the Rain Water
Harvesting Projects installed at 25 locations with total capacity™
of 4,98,999 cubic meters and verify the claim of respondent
no. 5 for harvesting of rain water more than 150 % in ratio to
extraction of ground water and file report in this regard.
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40. Respondent no. 3 and Divisional Forest Officer, Ayodhya
are directed to verify plantation of 7000 plants and 11000
plants in year 2022-23, Miyawaki afforestation on 150 sq.mtr.
in year 2021-22, 11000 plants in year 2022-23 by respondent
no. 5 and file report regarding survival and maintenance

' thereof.

41. Respondent no. 5 has claimed to have developed
Miyawaki type of Jungle with approximately at Usroo, Ayodhya
on an area of 150 sqr mtr in plantation year 2021-22 and
Miyawaki type of Jungle with approximately 12000 plants on
an area of approximately 3000 sqr mtr at Gosaiganj in
plantation year 2022-23. Admittedly, the said Jungle in
Gosaiganj is at the distance of 25 km from the factory

premises. — S
42. We are of the considered view that such plantation needs
to be carried out in the vicinity of the factory premises to
mitigate adverse impacts of Air and Water Pollution caused by
the unit of respondent no. 5 and accordingly respondent no. 5

is directed to carry out plantation activities in areas in the

—mﬂvic\:i\nity of its unit and surrounding nearby areas.
. /4/\15:?\ N

_ SC‘WS In the consolidated reply Respondent no. 5 has claimed to

0 Oha\h-:- camed out CSR activities but respondent no. 5 has not
‘ e QSEd supporting documents mysfconsolldated re\pry
N .s/pon&ent no. 5 has claimed to have organized public
-\\ Vﬁ« aWare'ness program on solid waste management, to have
prowded complete financial help to 45 ladies in Shravan Kunj
old age home, to be running 5 skilled development centres, to
have tied up with Ayodhya Handicraft a Farmer Producer
Organization, to have provided money to poor students as well

——
[
f

as school as and when required and-to have tied up with
several religious trusts involved in various religious activities
like maintaining temples, gurdwaras etc., perform religious
programs etc., but the respondent no. 5 has not mentioned the
amounts spent on the same.

i _ 44, We are of the considered view that preferably such
activities must be carried out in the area around the project.
Activities involving infrastructure creation for drinking water
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supply, sanitation, health, education, skill development, roads,
cross drains, electrification including solar power, solid waste
management facilities, scientific support and awareness to
local farmers to increase yield of crop and fodder, rain water
harvesting, soil moisture conservation works, avenue
plantation, plantation in community areas, etc. ought to have
been carried out in the area around the project. Respondent
no. 5 is directed to carry out CSR activities in consultation with
District Environment Committee headed by the District 3
Magistrate, Ayodhya and the Divisional Forest Officer,
Ayodhya and in view of the requirements of the residents of

the area surrounding the project and to file Action Taken
Report in this regard.

45. Reports as directed hereinabove be filed within three
months by e-mail at judicial-ngt@gov.in preferably-in-the form
of searchable PDF/OCR Supp’dFtﬁJF and not in the form of
Image PDF before the Ld. Registrar General, National Green
Tribunal, Principal Bench, New Delhi who may, if necessary,

' put up the matter before the Bench for further directions.

__,_‘_48. With these observations/directions, the Original

,'" Y S;OThal the.reafter compliance report was submitted on behatfof

=, /Polllutlon Control Board.
AT '
' \‘.\\ 4. That thereafter the case was against listed on 17.12.2024
\ “n T (
v\fh the following order was passed -

' “4. We have gone through the reports filed by UPPCB and
respondent no.5 and we find the reports to be vague without
supporting documents and the same fall short of requisite
compliance with the orders passed by this Tribunal. We do not
consider it necessary to enlist the deficiencies in the reports at
this stage as we consider further hearing to be necessary for
ensuring requisite compliance with the orders passed by this
Tribunal. It may also be added here that this Tribunal had also
given directions for taking of requisite remedial measures for
demarcation and rehabilitation/rejuvenation t?r{ver Trilodki

o 4
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Ganga on the basis of the documents available and to notify
the same for its protection/conservation. Further, this Tribunal
had also given direction for completion of the drain and taking
of remedial measures for ensuring that flow of water in drain
remains smooth and there is no water logging in the adjoining
land due to flow in the drain and discharge from M/s. Amrit
Bottlers Pvt. Ltd. No reports have been filed in this regard.
Accordingly, issuance of notices to 4 the respondents is
ordered for requisite further hearing for ensuring due

compliance with the orders passed by this Tribunal.

5. Mr. Pradeep Misra and Mr. Daleep Dhyani Advocates have
appeared and accepted notice on behalf of respondent no. 3-
UPPCB.

6. The Registry is directed to issue notices to respondents
no.1-State of Uttar Pradesh, respondent no. 2-ACS, Civil
Department, respondent no.4-District Magistrate, Ayodhya
and respondent no. 5-M/s. Amrit Bottlers Pvt. Ltd. requiring
them file their detailed compliance reports /responses with all

requisite details and éupporting documents at least one week

before the next date of hearing.”

ing filed.

Uat [g?')arding compliance of the direction given in point
S hq?’ﬂ& of the order passed by Hon'ble NGT on
- G0OV'32432

0%3, the industry M/s Amrit Bottlers Pwvt. Ltd.,
Chandpur Harbansh, Dabhasemar, District-Ayodhya was
inspected by the U.P. Pollution Control Board on 18.01.2025.
During the inspection, a Nano filtration unit (Ultra filtration unit)
of 300 KLD capacity was found installed and operating. Asper
the information provided by the ingustrf the trial/operation of
the said unit has started by M/s ENE Fluidtech Pvt. Ltd.,
Kolkata. The photographs taken during the inspection, copy of
the commissioning certificate of the said company and flow

diagram of the nano filtration unit are annexed as“lfn,exure

No.-1,2 & 3"
o
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7. That regarding compliance of the direction given in point
number-39 of the order passed by Hon'ble NGT on
22.12.2023, it is submitted that in relation to the establishment
of rain water harvesting system installed by the industry M/s
Amrit Bottlers Pvt. Ltd., Chandpur Harbansh, Dabhasemar,
District-Ayodhya for harvesting a total of 498999 cubic meters
of rain water at 25 places and verification of 150 percent rain
water harvesting of ground water exploitation for industrial
process, joint inspection of 25 rain water harvesting sites with
Ground Water Department Ayodhya was done earlier on
22.02.2024, 27.02.2024 and 28.02.2024 and currently
inspected on 18.01.2025. As per the inspection report, a total
of 525362.8 cubic meters of recharge is being done by the
industry per year, which is about 150 percent of the total
groundwater extraction per year by the industry through
borewells from 2019 to 2022 (346510 cubic meters, 193406
cubic meters, 265030 cubic meters, 377443 cubic meters
respectively). A copy of the joint inspection report is annexed
as Annexure No.4.

8. That regarding compliance of the direction given in point

% :;"numher-40 of the order passed by Hon'ble NGT on
\g{ - 22,32, 2023 it is submitted that the verification of general

;E? ﬁIantauon\and plantation done on Miyawaki method by the
’1 \ t\/iWs Amrit Bottlers Pvt. Ltd., Chandpur Harbansh,
N, €= ,abhasemar District-Ayodhya-in-the year 2021-22 and 2022-
i\~—23 was one earlier and the work of re-verification of the said

—twds done jointly by UPPCB and Forest Department on
21.01.2025. The report was submitted by the office of
Divisional Forest Officer, Forest Division, Ayodhya vide letter
number- 2922/22-1, Ayodhya dated 27.01.2025. Actording to
the report, in the year 2021-22the said industry has planted
7000 plants in village- Usru and Gosainganj Bandhanpur
Hardoiya and has done tree plantation in 150 square meter
area in village- Usru using Miyawaki method. Apart from this,
the industry has planted 11000 saplings in village-Gosaingan;
Bandhanpur Hardoiya and has done tree plantation in 3000
square meter area using Miyawaki method./Aﬁpy of the said
letter dated 27.01.2025 of the office of Divisional Forest

=r
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Officer, Forest Division, Ayodhya is annexed as Annexure
No.-5.

. That regarding compliance of the direction No- 42, 43 and 44,

the respondent No.5 M/s Amrit Bottlers Put. Ltd. Ayodhya has
submitted a compliance report regarding C.S.R. activities

performed during financial Year 2024-2025 has been annexed
as Annexure No.- 6.

That regarding compliance of further direction issued by
Hon'ble NGT in respect of remedial measures for demarcation
and rehabilitation/rejuvenation of River Trilodki Ganga, it is
informed that as per revenue records provided by revenue
department the aforesaid drain in Village-Ganja flows from
gata nos.190, 274, 349, 356, 357, 386, 385, 378, 374, 655,
655/1042, 666, 665, 663, 661, 681, 684, 700 apd 692, out of
which gata nos. 274, 374, 655.’65{ 666, 665, 655/1042 are
recorded in the name of education department in revenue
records, gata nos.385Ka and 681Kha are recorded in the
name of pond, gata hos 681Ka is recorded in the khata of

'er nghts Copies of the Khataums alongwith Naksha

N' zn’ére bemg annexed herewith.—

. ."- ‘)/I

12.

That aforesaid drain in Village-Pura Hussain Khan flows from
gata nos. 496, 497, 514, and 609 out of which gata nos.
496Ka, 514 and 609 are recorded in the revenue records in

the name of education department/government m,
whereas gata nos. 497 is recordéd as bhumidhar with
transferable rights in the name of Bechu Lal, Jokhu Lal,
Ramdeen son of Jhagroo etc. Copies of Khataunis are being

annexed herewith.

That aforesaid drain in Village-Ashapur is recorded in gata
no.16/0.1110 hectare as Nala. Copy of the Khatauni alongwith
Naksha Nazri is being annexed herewith.

%"
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13. That aforesaid drain in Village-Vasupur Sirsa alias Jaisinghpur
flows through gata nos.66, 73, 348, 350/1,69, 70, 72, 56, 305,
21, and 308, out of which gata nos. 66, 73, 350/1, 56, 305, 21
and 308 are recorded as Tilai Nala, whereas gata nos. 69, 70
and 72 are recorded in the revenue in the name of Sri Ram
Dev son of Bhagwan Deen and other co-tenure holders as
Bhumidhar with transferable rights. Copies of the Khatauni
alongwith Naksha Nazri are being annexed herewith.

14. That aforesaid drain in Village-Kazipur Chitawa flows from
gata nos. 55, 181, 86, 64 Mi., 65 and 179 Va, out of which
gata nos. 55, 181, 64 Mi., 65 and 179 Va are recorded in the
revenue records as Tilai Nala, whereas gata no. 86 is
recorded in the name of Rirlgﬂ'shna son of Ramasrey and
other co-tenure holders as bhumidhar with transferable rights.
Copies of the Khatauni alongwith Naksha Nazri are being
annexed herewith.

15. That aforesaid drain in Village-Takapura flows from gata nos.
/ f 56 whlch is recorded in the revenue records as Nala. Copy of

"; the Khatauu;n is belng annexed herewith.

e —

i { i \1' aforesald drain in Village-HaibatPur flows from gata nos.
\ - y

E‘I he: 2zé 59, 60, 61Ka, out of which 61Kha and 228 are
recorde in the name of Nala in the revenue records and the
remaunlng are recorded in the name of tenure holders as
bhumidhar with transferable rights. Copies of Khatauni are

being annexed herewith.

17. That aforesaid drain in Village-Shahnewazpur Manjha flows
from gata nos.287, 288Kha and 769Ja, out of which gata nos.
287 and 288Kha are recorded in khata of Soti, whereas gata

nos. 769Ja is recorded as Nala. Copies of the Khatauni are
being annexed herewith.

/

18.  That aforesaid drain in Village-Rampur Halwara Manjha flows

o
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20.
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from gata no. 311A which is recorded as Jalmagna (immersed
with water) in the records. Copy of the Khatauni is being

annexed herewith.

That thus, In the revenue records of District Ayodhya, there
exists no record of any river by the name of Trilodki Ganga.
That archival research and field investigations have
established that a drain flows through the district which, in
various villages, is known by different names—referred to as
Baha or Nali in some, as Soti in others, and as Tilai Nala in yet
other localities; furthermore, in certain villages, the drain is
associated with lands recorded as Aabadi or held by
transferable landholders. Copy of the Letter No.
146/Ra.Ni.(Karya.)/NGT-Akhya/2023  dated  02.03.2023,
issued by the Tahsildar Sadar, Ayodhya, and Joint
Magistrate/SDM Sadar, Ayodhya—is enclosed herewith as

Annexure-7.

That due to the expansion of the airport, the natural drainage

—patterns in the surrounding areas have been adversely

- affected thereby necessitating the construction of an

alternalwe drain to ensure proper drainage. That as per the
Iélesl/ status report, approximately 90% of the construction

% work fo]' thls alternative drainage system has been completed,
//
__wrth the/remalnmg work progressung“m“é(rdlnatlon with the

concerned authorities.

That regarding completion of the construction work of the
drain Executive Engineer, Irrigation Division, Ayodhya has
informed through the attached report vide his letter number-

242/Si.Kh.Ayo./Airport dated 30.01.2025 that-an RCC drain 15—

being constructed by the Irrigation Division, Ayodhya for the
drainage of the airport on 5.00 meter wide land given by the
airport. After allocation of funds for the drainage of the airport,
about 90 percent of the work of drain construction has been
completed, the remaining 10 percent work is being completed
in coordination with the concerned departments. It is-also

a//},v“’
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mentioned in the report that due to the ongoing project, no
problem of water logging has arisen in the alignment of the
drain / inside the airport during the rainy season. A copy of the
said letter dated 30.01.2025 of the Irrigation Division, Ayodhya
is annexed as Annexure-8.

22. That the above facts are being submitted for kind
consideration of this Hon'ble Tribunal.

VERIFICATION :

he-abovenamed deponent do hereby verify that contents of above

‘ \"aﬂ' davit are true to my knowledge derived from official record. No
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= Hansapur, Uttar Pradesh, India
P4wr+5gr, Sultanpur Rd, Manas Nagar, Hansapur,

Faizabad, Uttar Pradesh 224133, India
Lat 26.746168° Long 82.14152°
18/01/25 01:19 PM GMT +05:30

n GPS Map Camera N

"W, Hansapur, Uttar Pradesh, India
Coca Cola Factory, Manas N ETETS Hansapur,
e, j Faizabad, Uttar Pradesh 224133, India
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Averve No =
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ENE FLUIDTEK PVT. LTD:

To, | Date:27.02.24
AMRIT BOTTLE fts PVT, LTD.

CHANDPUR HARBANS DABHASEMAR FAIZABAD UP - 224133

Kind Altn.: Mr. Ram Bharosa

Sub. 1 ETP UF-RO Installation<commissioning completion.
AMENDMENT NO. : ABHO-PO52400257-1
P.O NO.

: ABHO-PO52400257, dtd.- 20.09.23

To Whom So Ever it May Concern

o f acity 300KLD
Thisis to certify that we have successfully commissioned UFRO( Ultar fittration) plant ot CAp

e.
against PO ABHO-PO52400257 dated 20.09.23 at Amrit bottlers Pvt. Itd. and it is reacdy to us

Thanking You,

Yours truly

" BAPIDEBNATH

For ENE FLUIDTEK IPVT. LTD,
L )

ey

iorised mm{u -

b6 T 123 B o) mfwww f*uf‘m ‘N‘HU umm i

432470 7204 v-Léatbrananrlifdiek coms
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/  Inspection Photographs and rechargeﬂ'aggation of 25 Rainwater Harvesting Recharge
!..5_\ _Structure of Amrit Bottlers Pvt. Ltd., Ayodhya.
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Bauna talab, Alipur khajuri, Ayodhya Dhara talab, Sari, Ayodhya
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Lat.& Long. — 26.56239, 821.867402

Lat.& Long.— 26.613384, 81.879766 Lat.& Long. — 26.75487, 82.132772 i
Area = 115x65 sg.mt. Area = 50 x40 sq.mt. Area _= 6000 s?t-rnra. o x Recharge fac
Recharge = Gross storage x Recharge factor Recharge = Gross storage x Recharge factor Recharge = Gross Co g

= 26910 Cum = 7200 Cum = 21600 Cum
Bhokri talab, Sindhauna, Ayodhya Khoncha talab, Sindhauna Ayodhya Khu!astara-ltalfab Sindhauna Ayod

TR Unnamed Road, Sehsuna, Uttar Pradesh 224164, India
1 r ¢" -‘ Lat 28553230
b § Long 8LETOSST:.
Bt ] m‘uﬂmwm

Lat.& Long. — 26.553232, 81.870857 Lat.& Long. — 26.56067, 81.8666159 Lat.& Long. — 26.54812, 81.860141
Area = 72x62sq.mt. Area = 60x 60sg.mt, Area = 60 x 60 sq.mt.
Recharge = Gross storage x Recharge factor Recharge = Gross storage x Recharge factor Recharge = Gross storage x Recharge fac
= 16070.4 Cum = 12960 Cum = 12960 Cum
Khulastara-2talab Sindhauna Ayodhya Kuberi talab, Urva vaishya- Achar ka talab,, Urva vaishya —
haringtongunj , Ayodhya haringtongunj, Ayodhya

Unnamed Road, issull Bher, Utar Pradesh 224224, i
o L 78 SaTee

Long F1E80053"
* B 72/02/24 D443 P GMT #0530

Long B101I763%
| 22/02/14 OTTT Pul OMT 40620
ot

Lat.& Long. — 26.547465, 81.860053 Lat.& Long. — 26.565025, 82.012763 Lat.& Long. - 26.558878, 82.011591

Area = 60x50sq.mt. Area = 6723 sg.mt. Area = 27x53sq.mt.

Recharge = Gross storage x Recharge factor Recharge = Gross storage x Recharge factor Recharge = Gross storage x Recharge fac
= 10800 Cum = 20169 Cum = 5151.6 Cum
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sﬁukal ka talab Niyamadpur—

Lat.& Long. - 26.626741 , 82.138691

Area = 75x65sq.mt.
Recharge = Gross storage x Recharge factor
= 17550 Cum

Panbharia talab, Niyamadpur -
haringtongunj ,Ayodhya

near 4822, Miyamatps, mmm-mm 124308, ndw
L 20 BETRAT \ I

Lineg 2N YR~ s

A28 T AP P ORY 40N

Lat.& Long. — 26.579496, 82.040682

Area = 2100sg.mt.
Recharge = Gross storage x Recharge factor
= 7560 Cum

Banjani talab, Parsawa- milkypur,

Lat.& Long. - 26.607059, 81.873483

Area = 3360sg.mt.
Recharge = Gross storage x Recharge fac
= 12096 Cum

Tara talab, Parsawa- mulkypur Ayodhya
m""i" A

Wlkipur - Ararigan| R, Goyact, Lty Pracesh T25764, ndis
L 20 o5
Long MLETMAY

% Google L5 Trmont st ot s0s0

R

Lat.& Long. - 26.607059, 81.873483

Area = 100 x 85 sq.mt.

Recharge = Gross storage x Recharge factor
30600 Cum

Mahadevan talab, Parsawa- milkypur,

Lat.& Long. - 26.607059, 81.87343

Area = 57x42sq.mt.

Recharge = Gross storage x Recha rge factor
= 8618.4 Cum

Sagera talab Sagara Ayodhya

Lat.& Long. — 26.6252, 81.993192

Area = 3350 sq.mt.
Recharge = Gross storage x Recha rge fac
= 12060 Cum

Marha River Checkdam, Jalapur Mafi-
Bikapur, Ayodhya

L

, Uttar Pradesh, india %
mt—wlu-u&ws»mumkmnr..gm 2
" Lo 2t gz §
’u-vmw
T, RO B0 GUT 0530

e - -

Lat.& Long. - 26.626695, 82.138617
Area = 1Mx 15M Bund
Recharge = 182565 Cum

Jairambaba talab ,Urmarupipur,
Ayodhya

WIPXAP, Gotrmars, Lity Procest 224121, ndia
Lu2aeryrepe
Lorg 20075y

q 1024 008 e Gt 0830

iy

Lat.& Long. - 26.673765, 82.000751

Area = 60x60sq.mt,
Recharge = Gross storage x Recharge factor
= 12960 Cum

Holtara talab,Severa, Ayodhya
2 L iR

‘B memmumm
Lt 2084500

T § Long pagsone

LN 20224 002 P GMIT w050
-

Lat.& Long. - 26.649801 » 81.938508

Area = 80x7Ssq.mt.
Recharge = Gross storage x Recharge facl
= 21600 Cum
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|Va||lalab sari, Ayodhya Amila
AR UL 5|2, Makdumpur,Barabanki

I ——

myatara talab Bhadosara Ayod hya

m’“h“m\lmmﬁnmqm : § . .-‘-—ﬁﬂ
. AmTasaveRy Ww ¥
'l\u“\mv* %

;nmmrmmomm

Lat.& Long. — 26.647693, 81.9961 Lat.& Long. ~ 26.652786, 82.00962 Lat.& Long. — 26.965068, 81.207243
Area = 80x60sqg.mt. Area = 15300 sq.mt. Area = 38x33.5s5q.mt.
Recharge = Gross storage x Recharge factor Recharge = Gross storage x Recharge factor | Recharge = Gross storage x Rechargs
= 17280 Cum = 45910 Cum factor
= 3819 Cum

Bharwa talab,Bhaigani,Barabanki Tajan Talab,Sarvan,Barabanki Khudwa talab Bhaigani, Barabanki_

' Long B1.0VADES"

Ly S S S
. 80272 P4 OMT 40330 IR LD DAY 0B

Lat.& Long. — 27.20269, 80.986116 Lat.& Long.—27.170302, 81.010096 Lat.& Long. — 27.159026, 80.979432

Area = 39x32sq.mt. Area = 40.5x29 sq.mt. Area = 39x32sqg.mt.

Recharge = Gross storage x Recharge factor Recharge = Gross storage x Recharge factor | Recharge = Gross storage x Recharge
= 5241.6 Cum = 4228.2 Cum factor= 5990.4 Cum

Bargadhla talab Palla Barabanku
utee Data computation methodology

-.Recharge due to Water Conservation Structures is estimated based on the
following formula:

“RWCS = GS x RF
=~ “Where:-
NRWCS = Recharge due to Water Conservation Structure
: e P, GS = Gross Storage = Storage Capacity x No. of Fillings
T e T wam 2w 20m, e RF = Recharge Factor (As per GEC 2015 recommendations, RF = 40% of Gross

S SESares ovibe e casy 2on 20 Storage during a year which means 20% during monsoon season and 20% dut
non-monsoon Season)

Lat.& Long. - 27.164303, 81.013966

Area = 37x26sg.mt.
Recharge = Gross storage x Recharge factor
= 3463.2 Cum

g
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REPORT OF R.W.H.SITES OF AMRIT BOTTLERS PVT LTD AYODHYA -
= RECHARGE(cub.
S.NO DISTRICT POND 'sNAME VILLAGE NAME TYPE OF STRUCTURE LAT LONG | AREA(Sq.m) "
1 Amila TALAB MAKDAMPUR POND 26.965068 | 81.207248 38X33.5 3819
2 BHARWA TALAB BHAIGANI POND 27.20269 | 80.986116 39X32 5241.6
3| BARABANKI [|TAJANTALAB SARWAN POND 27.170302 | 81.010096 40.5X29 4228.2
4 KHUDWA TALAB BHAIGANI POND 27.199026 | 80.979432 39X32 5990.4
5 BARGADHIA TALAB PALIA POND 27.164303 | 81.013966 37X26 3463.2
6 VAL TALAB SARI POND 26.652786 | 82.00962 15300 45910
7 JAIRAMBABA TALAB URMARUPIPUR POND 26.673765 | 82.000751 60X60 12960
8 MIVATARA TALAB BHADOSARA POND 26.647693 | 81.9961 20X60 17280
9 HOLTARA TALAB SEVERA POND 26.649801 | 81.938508 80X75 21600
10 BAUNA TALAB ALIPUR KHAJURI POND 26,613384 | 81.879766 | 115X65 26910
11 DHARA TALAB SARI POND 26.75487 | 82.132772 50X40 7200
12 KAITHANWA TALAB TENDHA POND 26.56239 | 81.867402 6000 21600
13 BHOKRI TALAB SINDHAUNA POND 26.553232 | B81.870857 72X62 16070.4
14 KHONCHA TALAB SINDHAUNA POND 26.56067 | 81.8666159 60X60 12960
15 AvODHYA  |CHULASTARA -1TALAB SINDHAUNA POND 26.54812 | 81.860141 60X60 12950
16 KHULASTARA-2TALAB  |SINDHAUNA POND 26.547465 | 81.860053 60X50 10800
17 KUBERI TALAB URVA VAISHYA-HARINGTONGUN)J POND 26.569025 | 82.012763 6723 20169
18 ACHAR KA TALAB URVA VAISHYA-HARINGTONGUN) POND 26.558878 | 82.011591 2753 5151.6
19 SHUKAL KATALAB NIYAMATPUR- HARINGTONGUN) POND 26.626741 | 82.138691 75X65 17550
20 PANBHARIA TALAB NIYAMATPUR-HARINGTONGUN)J POND 26.579496 | 82.040682 2100 7560
21 BANJANI TALAB PARSAWA- MILKYPUR POND 26.607059 | 81.873483 3360 12096
22 ARl DARSAWA- MILKYPUR POND 26.607059 | 81.873483 | 100X85 30600
23 MAHADEVAN TALAB  |PARSAWA- MILKYPUR POND 26.607059 | 81.873483 | 5742 8618.4
24 SAGERA TALAB SAGERA POND 26.6252 | 81.993192 3350 12060
25 MARHA RIVER CHECK DANJALAPUR MAF!- BIKAPUR RIVER BUNDING,RECHARGE TRENCHRRECHARGE SHAFTS 26.626695 | 82.138617 182565
TOTAL 525362.8

Fre— o dfeerd wo foo R TR R0
THICR UTOT T 9T S ST gRI Al 8l WR FY

182565 =HeR Rt ufdy af fkar =1 &7 € |

%&

a0 xerell 1 PR far AT R 24 el BT e U9 T JFER Gl Rert 3427078
v RaR 7 Rant $74, Tve &1 Syoe Rert Ri (@ramiy da=e—3) @ JgaR
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/ : Water ane Environment

Summary Report on Rain Water Harvesting Review and Verification
of Replenish Projects as of the exit year 2021

This is to inform you that, M/s Mainstay Development Consultants Pvt. Ltd., have been retained
by M/s Amrit Bottler’s Pvt Limited, Faizabad (ABPL- Faizabad) to conduct reassurance for

various Water Replenish projects.

Further to the above, this activity has been undertaken during the year 2021 as per the criteria
provided by Coca-Cola India and southwest Asia Operational Unit (OU) and TCCC applicable to
Benefits Estimation of Water Replenishment projects and are as per reference document is known
as “KORE document for water replenish OU-SR-035.” During this exercise, conducted a detailed
review of all available documents related to project ownership, design documents, present efficacy
of the project and current maintenance status, stringent quality control norms, and applicable

scientific tools were used to arrive at benefits estimation.

In the year 2021, the Twenty-Five projects are assessed and were found to be reportable
(Annexure-I), and Factsheets are presented in Annexure-II as a separate file.

CERTIFICATION

By signing, 1 certify that the information contained in this Summary Report for Water
Replenishment Reassurance for M/s Amrit Bottler’s Pyt Limited, Faizabad (ABPL- Faizabad), is
accurate and complete to the best of my knowledge, information, and belief. This report has been
prepared in fulfillment of the requirements of Standard (OU-SR-035), and OU-RQ-035-PRG
Waterreplenish assurance process requircments. I hereby approve it for submission,
Certified and signed on 01* February 2022
for Mainstay Development Consultants Pvt. Ltd.

Dr Vijay Dguysonedty

Dr Vijay Bhaskar
Date: 2022.02.01
Bhaskar 17.44:28 +05'30"

Dr. Vijay Bhaskar
Chief Executive Officer

Mainstay Development Cons Jltants Pt Ltd. CIN- U7
. e 1sultants Pyt L =1 4900 3] 7
Pin: 500 094 Telangana State, India . e Liegd. Of

| ] : ce: #38-32, Sainik uri P
www.mainstayin.com, Emajl. lnfo@mamstggin‘com Tal: 040-48510;3(;)3 Mog'+ssﬁfu;f4et;g§g%7-
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Muinstay Develupment Consultants

‘OUR SUSTAINABILITY PARTNIAR

WATER REPLENISHMENT REASSURANCE SUMMARY REPORT -2021

List of Projects Assessed (Exit-2021)

Annexure =1

. Project' y s dated Recharge
FSLNO Project ID jects : Design Recharge 3P validate g
! Name Locnation Potential in ( m*/yr) potential (m3/yr)
1 Amila Talab Makdampur 2,311 2,311
2 Bharwa Talab | Bhaigani 1,554 1,554
3 Tajan Talab Sarwan 2,110 2,110
UPS123 i =
4 @ Khudwa Talab | Bhaigani 11,940 11,940
Bargadhia ;
6
5 "Talab Palia 1,695 1,695
6 UPS401 Vali Talab Sari 33,915 33915
7 UPS402 JTa;{aa;n baba Urmarupipur 10,260 10,260
8 UPS403 r;i itara Bhadosara 13,680 13,680
9 UPS404 Holtara Talab | Severa 17,100 17,100
10 UPS405 Bauna Talab | Alipur Khajuri 21,304 21,304
11 UPS406 Dhara Talab Sari 5,700 5,700
12 UPS408 ﬁl'a";m“'a Tendha 20,550 20,550
13 UPS409 Bhokri Talab Sindhauna 13,462 13,462
i | upsqg | Sindhauna 14,808 14,808
Talab
15 | upsann | Khulastar-l o hauna 9,300 9,300
Talab
16 | upsarz |Khulastarall g ihouna 9,300 9,300
Talab
: Urva Vaishya-
17 UPS415_F(c) | Kuberi Talab Haringtonguni 20,169 20,169
Achar Ka Urva Vaishya-
18 | UPS415_F(d) Talab Haringtongunj 27456 27,456
Shukal Ka Niyamatpur-
19 | UPS415_F(e) | pop Havingtongunj 14,625 14,625
Panbharia Sohan Saloni-
20 | UPS415_F(f) | v e 6,300 6,300
21 | UPS415 F(g) | Banjani Talab | Parsawa-Milkypur 10,080 10,080
22 | UPS415 F(h) | Tara Talab Parsawa-Milkypur 235,500 235,500
23 | UPS415_F(i) ,’}?l{:;dm“ Parsawa-Milkypur 9,576 9,576
24 | UPS415 F(b) | Sagara Talab | Jamuha-Milkypur 10,050 10,050
. Jalapur Mafi-
25 UPS416 Marha Nadi T 1,82,565 1,82,565




Water Consumption Data From All 3

Borewells
Year Month Total
Jan 20463
Feb 427238
Mar 47594
Apr 47758
May 63921
2022 Jun 50768
Jul 33126
Aug 14690
Sep 24020
oa 9229
Nev 10726
Dec 12419
Total

Lo 377842
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Water Audit Report

Amrit Bottlers Private Limited, Faizabad

Assessment of Present Water Usage

4.

4.1 Plant Water Consumption Trends

The source of water for the plant is borewells. Currently there are 3 borewells
inside the plant which are operational. The plant has recently drilled 1°more
borewell to cater to the increasing water demand due to plant expansion. This

borewell is presently not operational as pipeline and fittings are yet to be
installed.

The water consumption varies from 14690 m¥month to 63921 m*month for the
period April 2022 to March 2023.

Monthly Water Consumption Trend (Apr 22 - Mar 23)

. 70000 63921

5 A 332

gsmoo "B/ 50768 5309533251818

E e A4669

c 50000 A147d1293

=

S 40000 126
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o |

€ 20000 69
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Figure 4.1 Monthly Water consumption trend April 2022 — March 2023

Water Consumption Trend for last 4 years:

The average water consumption for the last Four Financial years from 2019
to 2022 is 949.3 m*day, 529.9 m*day, 726.1 m3day & 1034.1 m3/day

respectively. It has been observed that water consumption was maximum in
year 2022. Refer Table 4.1 and Figure 4.2.

The total water consumption for past Four years is as follows:

Table 4.1 Water consumption trends for past 4 years

Year 2019 2020 2021 - 2022
Water ' mPyear | m*day | m3year | m¥day myear | m3day | m3year [ m3/day
[ Consumption | 346510 | 949.3 | 193406 529.9 | 265030 | 726.1 | 377443 1034.1
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\ A ] GPS Map Camera
Faizabad, Uttar Pradesh, India %

, Manas Nagar, Faizabad, Uttar Pradesh 224133,
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Expense Summery-Eve Camp
Sir,

Kindly approve the expenses for the Eye Camp organized on 14.12.2024 (Saturday).
The details of the expenses are as follows:

Sl. No. Particular Expcnse (in Rs.)
1. Breakfast and Lunch 6600.00
2. Snacks 1180.00
3. Stationary 180.00
Total 7960.00

Kindly Approve the Same.

Enclosure:

1. Approval Note of Eye Camp
2. Bill of S1. No.1,2, & 3
3. Report of Eye Camp.

Shashank Shekhar Pandey
CSR
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Report on Eve Camp

Dated ;16,12.2024

Amrit Bottlers Pvt, Ltd. successfully organized an Eye Camp on dated
14.12.2024 under its Corporate Social Responsibility (CSR) initiative focused
on health, providing much-needed cye eare services 1o the community. The camp was
Mhaugurated by the Chief Guest, Mr. Costin Mandrea, CEO of ABPL, who
commenced the event with a ribbon cutting ceremony followed by the lighting of the
lamp, symbolizing the commencement of the camp. The event was attended by key

members of the ABPL team, including Mr. Ajay Ratnani (General Manager -
HR) and Mr. Ram Bharosa (General Manager - Operations).

CEQ'sAddress:

During his address, Mr. Costin Mandrea, CEO of ABPL, expressed his

appreciation for the efforts of the CSR team in organizing this impactful event. He
emphasized the importance of community well-being and assured continued support
Or initiatives that positively impact the lives of those in need.

Beneficiaries: The Eye Camp aimed to reach out to underserved individuals,
especially truck drivers and community members from nearby villages. A total of
141 beneficiaries were provided with essential eye care services. These individuals

underwent a comprehensive 5-step eye test procedure designed to identify and
address various vision-related issues.

5-Step Eye Check-up Process:

1. Registration: Beneficiaries were registered for the camp, ensuring all
personal details and health information were recorded.

2. Eye Sight Test: A general eye sight test was conducted to assess the visual
acuity of the beneficiaries,

3. Vision Test: Detailed testing to examine the clarity and overall quality of
vision.

4. Cataract Test: A specialized test was conducted to
cataracts or other eye conditions.

5. Spectacles and Medicine Distribution: Those who required corrective

eyewear were provided with spectacles. Additionally, necessary medicines
were distributed to those in need.

detect any signs of

Conclusion:
The Eye Camp was a resounding success, with a significant number of individuals
benefiting from the services provided. Amrit Bottlers Pvt. Ltd. continues to uphold

its commitment to community welfare and health through its CSR iunitintives, and the
: company plans to organize similar events in the future. _
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News Coverage(16 Dec, 2024)
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Report on Health Camp

Dated 18.01.2025
Location- Block campus- Masaudha

12025 at block campus-Masaudha
unity. The health camp
se who

Introduction: A [ree health camp was organized on 180.01
with the aim of providing essential healthcare services to the comm .
offered free medical consultations and treatments to individuals in need, especially those
may not have access to regular healthcare scrvices This initiative was supported by various
medical professionals and organizations, including Amrit Bottlers Pvt. Ltd., and local

government bodies.

The camp was graced by the presence of distinguished guests, including Miss Swati Shukla,
the Block Development Officer (BDO), who was the Chief Guest, along with Arjun Das, an
Administrative Officer, and Shashank Shekhar Pandey from the CSR Division of Amrit
Bottlers Pvt. ltd. Additionally, renowned doctors. including Dr. Noopur Pandc.y:‘ a
Gynaecologist, and Dr. Alok Pandey, an Orthopaedist, played a crucial role in providing

healthcare services during the camp.

Objectives of the Health Camp:

To provide free medical consultations to underserved members of the community.

1.
2. To offer free health screenings, diagnoses, and treatments for common ailments.
3. To raise awareness about the importance of preventive healthcare and regular check-
ups.
4. To foster collaboration between local authorities, medical professionals, and corporate
organizations in supporting community health.
Participants:

o Chief Guest: Miss Swati Shukla (BDO)
¢« Medical Experts:
o Dr. Noopur Pandey (Gynecologist)
o Dr. Alok Pandey (Orthopedic Specialist)
e Other Attendees:
o 64 registered patients
l.ocal volunteers and community members

G

Event Highlights:

1. Inauguration of the Health Camp: The event was formally inaugurated by Miss
Swati Shukla. the Block Development Officer. In her address, she highlighted 1he
significance of healthcare outreach imitiatives and praised the collaborative efforts of
Amrit Bottlers Pvt. Ltd., local authorities, and medical professionals in making the
camp a reahty. She stressed the importance of community health and encouraged
more such programs to be organized in the future ,

2. Opening Remarks by Shashank Shekhar Pandev: Shashank Shekhar Pandey from
the CSK Lovision ot Amrit Bottlers Pvt. Ltd. spoke about the company’s commitment
to social responsibility and how initiatives like this health camp are part of their
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ongoing elfort to contribute 1o the well-being ol society. He reiterated the importance

of corporate partnerships in supporting public health initiatives. _ .

Medical Consultations: The camp offered free medical consultations in the

following arcas:

o Gynecology: Dr. Noopur Pandey provided consultations and guidance on
women's health issues, including reproductive health, prenatal care, aud‘
common gynecological concerns. She also emphasized the importance of
regular screenings and preventive care.

o Orthopedics: Dr. Alok Pandey addressed various orthopedic issues, including
joint pain, fractures, arthritis, and mobility concerns. He offered personalized
treatment advice and referred patients for further diagnostic tests when
necessary.

4. Health Screenings and Awareness: In addition to consultations, health screenings
were conducted for blood pressure, blood sugar. and general health check-ups. The
medical team also educated patients on preventive health measures, healthy lifestyle
practices, and proper nutrition. Informational pamphlets and materials were
distributed to further enhance community awareness.

5. Registration and Treatment: A total of 64 patients were registered during the

camp, with many receiving immediate medical advice, prescriptions, and referrals.

The majority of patients attended for consultations on common ailments,

gynaecological concerns. and orthopaedic issues. For those in need of further

treatment, follow-up consultations and referrals to specialized healthcare centres were
provided.

Medical Team:

« Dr. Noopur Pandey (Gynaecologist): Provided consultations for women’s health
: issues, offering advice on menstrual health, pregnancy care, and family planning.
« Dr. Alok Pandey (Orthopaedics): Provided expertise on musculoskeletal issues such
as back pain, joint pain, fractures, and mobility problems.
o Nursing and Support Staff: Assisted in the registration process, providing patients
with initial health screenings and helping distribute educational miaterials.
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Photos from the Event:

I Inauguration of the Health Camp by Miss Swati Shukla (BDO):

e £ : o ; - - % N
Miss Swan Shiukla, the (hief Guest, s the health camp and emphasizes the
importance of heaithcare accessibiity in rural areas.

Pt

maugurale

2. Medical Staff Assisting Patients During Health Screening:

Paticnns woiderg o heatth screenimngs (o clicon ror vial signs like blood pressio e ana ofooed
sugar levels




Dr. Noopur 'andey providing expert consultations to women on various health issues.

Outcomes of the Health Camp:

o

‘4.

Fl

Health Education: Many participants gained valuable knowledge about maintaining
their health and preventing common health issues through proper lifestyle choices.
Medical Referrals: Several patients who required specialized care were referred for
further treatment, ensuring they receive appropriate medical attention.

Community Engagement: The camp fostered a sense of unity and collaboration
between local authorities, corporate  sSponsors, and healthcare protessionals,
demonstrating the importance of community-driven health initiatives.

Successful Outreach: The registration of 64 paticnts indicated a significant interest
in healthcare services, emphasizing the ongoing need for such outreach eftorts.

- i

Conclusion: The health camp proved to be a successtul cyent, proy iding essential healtheare
services to individuals in need and enhancing public awareness of the importance of reguliar
health check-ups The presence of distinguished guests. mcluding Miss Swati Shukla, Mr
Arjun Das, Shashank Shekhar Pandey, and the imvaluable contributions  of medical
professionals like Dr Noopur Pandey and Dr. Alok Pandey. ensured that the camp reached 1ts
goals of providing quahn healtheare and information to the community

-
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e Oniginal For Recipient
l TAX INVOICE
| Pentagon Tech Fusion Services Pvt Ltd |
; A-80, 3rd Floor, DDA Sheds, Okhla Indus., Area, Phase 2, New Delhi - 110020 . '
o _ IECODE No.AAFCP9876K |
-rm:E(TD""_! CIN . U745000LLU11PTC 217843
GSTIN : 07AAFCP9876K1ZL ?
Tel.:011-46561005 email : pentagon.tspi@gmall.com
PAN -AAFCP9876K
Invoice N©O. PTGST064/2024-25 | E-Way Bill No, 781427688968 ) ]
| Dated 13-05-2024 Transport T
Place of Supply : Uttar Pradesh (09) Payment Terms |
Reverse Charge : N PO No. ABHOP032500220
GR/RR No. - PO Dated 24-APR-2024 |
Transport By Local Transport Road Permit No |
Vehicle No. : DLO1LW2374 | Ser Tax ! J
Station * UTTAR PRADESH 'Vehicle No '
— S N = = —

| Shipped to : ‘

AMRIT BOTTLERS PRIVATE LIMITED AMRIT BOTTLERS PRIVATE LIMITED
CHANDPUR HARBANS DABHASEMAR FAIZABAD CHANDPUR HARBANS DABHASEMAR FA IZABAD J
U.P-224133 U.P-224133

Mr.CB Verma-9554953189 ‘
Party E-Mail ID Party E-Mail ID  : |
Party Mobile No Party Mobile No  : |'
GSTIN / UIN . 09AACCA4794]1ZA GSTIN / UIN . 09AACCA4794]1ZA ,

IRN : 66e2354ed3812c3309ffd622857albalabe67fbdce31f746f6¢21f8b2b75cact

Ack.No. : 172414982380661 Ack. Date : 13-05-2024 T

===y

e s S - _
SN, | Description of Goods HSN/SAC Qty.lUnit Price| IGST 1GST Amount( ) |
Code | ! Rate |Amount
1 | -
o . 7
1. |Rack 73262090 22.00‘ Pcs. 466_oo| 18.00 % | 1,845.36 12,097.36 |
PVC iROLLY ' | | :
2. |INVERTER BATTERY 85072000 22.00‘»405 6,953.00(28.00 % | 42,830.48 195,796.48 |
BATTERY MICROTEK 135AH TUBULAR | I .
BATTERY | ‘ |
3. |INVERTER 85044010 22.00{NOS 3,813.00 | 18.00 % | 15,095.48 98,985.48 |
POWER INVERTER MICROTEK B0OVA/ ‘ ‘ .
|| e l L
* Totals c/o 66.00 Units | 3,06,879.32 |
\ et
—_—— P e R e e e =
| Terms & Conditions : Receiver's Signature
| E&OLE. |

| 1. Goods once sold will not be taken

| back.

, 2. Interest @ 18% p.a. will be charged
| If the payment

| 5 Not Made with in the stpulaled uinme
| 3 Subject to 'Delhi Jurisdiction only

:’ 4 Bank:1CICT, A/C No.135705000217,
i IFSC/RTGS: ICICO003489

For Pentagon Tech Fusion Services Pvt Ltd

] Authorised Signatory
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Orniginal For Recipiert
TAX INVOICE
Pentagon Tech Fusion Services Pvt Ltd

A-80, 3rd Floor, DDA Sheds, Okhla Indus., Area, Phase 2, New Delhi - 110020.
IECODE No.AAFCP9876K
CIN : U7950060L2011PTC217843
GSTIN : 07AAFCP9876K1ZL
Tel. : 011-46561005 email : pentagon.tspl@gmail.com

ecrpowpive §

| PAN -AAFCP9876K
r o - 1 IR
| Invoice N© PTGST064/2024-25 |E-way Bill No.  : 781427688968
' Dated 13-05-2024 ‘Transport :
' Place of Stpply - Uttar Pradesh (09) Payment Terms
Reverse Charge  : N : PO No. : ABHOP032500220
GR/RR NO. : PO Dated : 24-APR-2024
' Transport © By Local Transport Road Permit No
| Vehicle No. : DLO1LW2374 Ser Tax
| Station * UTTAR PRADESH Vehicle No
e — e e e
Bllled to : _ Shipped to :
AMRIT BOTTLERS PRIVATE LIMITED AMRIT BOTTLERS PRIVATE LIMITED
CHANDPUR HARBANS DABHASEMAR FAIZABAD CHANDPUR HARBANS DABHASEMAR FAIZABAD
U.P-224133 U.P-224133
Mr.CB Verma-9554953189
party E-Mail ID : Party E-Mail ID
Party Mobile No Party Mobile No
GSTIN / UIN : 09AACCA4794]1ZA GSTIN / UIN : 09AACCA479411ZA
IRN : 66e2354ed3812c3309ffd622857a1balabe67fbdce31746f6c21f8b2b75cac8 Ack.No. : 172414982380661  Ack.Date : 13-05-2024
S - SN
| s.N, |Description of Goods |Hsmsnc . Qty.|Unit Price| IGST IGST | Amount( ) |
!Cnde ' Rate |Amount | :
b/ ! 66.00 Units 3,06,879 x|
[ 4. [Peilagon Paniouds Piw 55 84/14190 | 22.00)NOS | 61,508.98 | 18.00 % | 24515758, 16,67,144.14
B.0PS5-15,8G8 RAM, 1 28G5 S50 WITH WIN 10 | i
\ LICENSE KEY | |
i e . Grand Total 88.00 Units "1 19,14,023.46 +
s ————
| HSN/SAC Tax Rate Tanable Amt IGST Amt  Total Tax
| 73262090 18% 10,252.00 1,845.36  1,845.36 |
| 84714190 18% 13,61,986.56 245157.58  2,45,157.58
85044010 18% 83,886.00 15,099.48 15,099.48 : |
85072000 28% 1,52,966 00 42,830.48 42,830.48 :
‘ Total ) _u.n,m.s-s 304932.90 _1.2,911.2 l

| Teims & Conditions Recelver's Signatuie |

E&OLE.
| 1. Goods once sold will not be taken
2 Interest @ 18% p.a. will be charged
| if the payment
& not made with in the stipulated tme
3. Subject to 'Delhi Jurisdiction only.
4 Bank:ICICI, A/C No.135705000217,
IFSC/RTGS: ICIC0003489

For Pentagon Tech Fusion Services Pvt Ltdl

Authorised Signatory |
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Original For Recipient

TAX INVOICE ) Ltd
Pentagon Tech Fusion Services P‘,’t_ Lt
A-80, 3rd Floor, DDA Sheds, Okhla Indus., Area, phase 2, New Delhi -
IECODE No.AAFCP9876K
CIN . U74900DL2011PTC217843
GSTIN : 07AAFCP9876K1ZL
Tel.:011-46561005 email: pentagon‘tsp!@gmav‘f-fom
PAN -AAFCP9876K _ S
| Ir_wome NO : PTGST064/2024-25 | E-Way Bill No. ?8{1427688968 5
' Dated : 13-05-2024 ' Transport .
| % | . !
| Place of Stpply Uttar Pradesh (09) | Payment Terms
| Reverse Charge - | PO No. : ABHOP03225400220 ,
| GR/RR NO. | PO Dated 24-APR-20 ,
‘ Transport . By Local Transport ! Road Permit NO |
| vehicle NO. . DLO1LW2374 | Ser Tax
| Station © UTTAR PRADESH | Vehicle No =
L . e _ e
{'B!ﬂed to . Shipped to : |
| AMRIT BOTTLERS PRIVATE LIMITED AMRIT BOTTLERS PRIVATE LIMITED |
| CHANDPUR HARBANS DABHASEMAR FAIZABAD CHANDPUR HARBANS DABHASEMAR FA IZABAD
| U.P-224133 U.P-224133 |
.' Mr.CB Verma-9554953189 |
| party E-Mail ID Party E-Mail ID I
J party Mobile No - party Mobile No  :
| GSTIN / UIN : 09AACCA4794)1ZA GSTIN / UIN 09AACCA479411ZA |
[ IRN 6662354ed3812c1309ffd622857a1baoa6e67fbdce31f746f6c21f3b2b?5(2cﬂ Ack.No. : 172414982380661 Ack. Date : 13-05-2024 :
— :
IGST IGST Amount( ) |

|
|
i .
!I S.N. Description of Goods
L

Rate |Amount |
|

) -

HSN/SAC l Qty.}l.lnit 1 Price
Code f
| ! o

Terms & Coaditions

E&O.E.

1. Goods once sold will not be taken

back.

2 Interest @ 18% p.a. will be charged

if the payment

i5 NGt Made with in the stipulated ume.

3. Subject to ‘Delhi' Jurisdiction only.

4 Bank:ICICI, A/C N0.135705000217,
IFSC/RTGS: ICIC0003489

Rupees Nineteen Lakh Fourteen Thousand Twenty Th

ree and Paisa Forty Six Oniy

]

|Receiver's Signature

E-Invoice QR Code

|

j_-

For Pentagon Tech Fusion Services Pvt Ltq

|

Authorised Signatory |
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Duplicate For Transportér

| 16 oL made with in e sipuiated lime.

TAX INVOICE Ltd
Pentagon Tech Fusion Services PV Lor,
A-80, 3rd Floor, DDA Sheds, Okhla Indus., Area, Phase 2, New Delhi - .
JIECODE NO.AAFCP9876K
CIN ¢ U?4SGODL2011PT6217845
GSTIN : 07AAFCP9876KIZL
Tel. - 011-46561005 emall : penl‘agon.fsﬂf@gﬂ?a"' com
PAN -AAFCP9876K I —
— — S —— - = - T s )
F (rvice MO . PTGST064/2024-25 | E-way Bill No. 781427688968,
' Dated © 13-05-2024 Transport |
| I . Uttar Pradesh (09 payment Terms  ° : ;
:f‘f:,g s ) oo Nt . ABHOPO32500220 |
GR/RR NO. : PO Dated 24-APR-2024
Transport : By Local Transport Road Permit NO .
Vehicle NO : DLO1LW2374 Ser Tax ,
| station © UTTAR PRADESH vehicle No ﬂ
e I e e e S
Billed to - Shipped to :
AMRIT BOTTLERS PRIVATE LIMITED AMRIT BOTTLERS PRIVATE LIMITED
CHANDPUR HARBANS DABHASEMAR FAIZABAD CHANDPUR HARBANS DABHASEMAR FAIZABAD
U.P-224133 U.p-224133 _
| Mr.CB Verma-9554953189 r
| [
party E-Mall ID party E-Mail ID
party Mobile No party Mobile No
GSTIN / UIN . D9AACCA4794]1ZA GSTIN / UIN : 09AACCA4794J12A
IRN 66e2354ed3812c3309ﬁd62285?a1ba0a6e6?fbdce31!746f6c21f13b2b75€ac8 Ack.No. 172414982380661  Ack.Date - 13-05-2024 |
SN, [Description of Goods HSN/SAC Qty.| Unit T] price, 1GST Amount( )
Code : i
1. |Rack 73262090 | 22.00|Pcs. 466.00(18.00 % | 1,845.36 12,097.36
| PYL (RULLY | | |
2. INVERTER BATTERY 85072000 22.00{NOS ; 6,953 00| 28.00 % | 42,830.48 1.95,796 48
| BATTERY MICROTEK 135AH TUBULAR ,
| BATTERY | .
3. i:INVERTER 85044010 | 22.00NOS 3.813.0018.00 % | 15,099.48 58 985.48
I POWER INVERTER MICROTEK 800VA/ f I - i
1V SINF WAVF INVFRTFR I - i
ko il NS NSNS SN S B
Totals c/a 66.00 Units { — ;7 § :-lz_.i
}
i ;:E;E?f'_m'_" , £-Invoice QR Code |Receiver's Signature e e _|
1. Goods once sold will not be taken ’ o !
| back. \ -— e
| 2. Interest @ 18% p.a will be charged ,I |
l if the payment | |
) |
For Pentagon Tech Fusion Services Pvt Ln:’

| 3. Subject to ‘Delhi* Junsdiction only.
J 4 Bank:ICICI, A/C No 135705000217,
!IFSC;‘RTGS 1CIC0003489

Authorised Signatory
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Duplicate For Transpo.rtTr

TAX INVOICE

- |
Pentagon Tech Fusion Servi PV 10020, |
A-80, 3rd Floor, DDA Sheds, Okhla Indus., Area, Phase 2, New De 5
[ [ECODE No.AAFCP9876K _ |
CIN : U74900DL20G 1P 1217843 :
GSTIN : 07AAFCP9876K1ZL !
Tel. : 011-46561005 emall : penragon.rspf@gmaﬁ.cam , i
1 PAN -AAFCP9876K g =
o B = B R ]
e . . 96 -t
Invoice NC. PTGST064/2024-25 'E-way Bill No. 781427688 |
| Dated 13-05-2024 . Transport ] : I
Place of Suply Ullar Pradesh (09) ﬁgvrﬁsnt Terms ABHOP032500220 {
Reverse Charge - N oo Bt 24-APR-2024 |
GR/RR NO. PO Dated : |
Transport By Local Transport | Road Permit No i
vehicle NO. DLO1LW2374 | Ser Tax ; |
Station UTTAR PRADESH | Vehicle No B [ ——1
i { i
dto Shipped to
ﬁg{:rr BOTTLERS PRIVATE LIMITED AMRIT BOTTLERS PRIVATB EHIAISI*;L_LTEER’ o ey |
CHANDPUR HARBANS DABHASEMAR FAIZABAD | CHANDPUR HARBANS DA l
U.P-224133 U.p-224133 |
Mr.CB Verma-9554953189
|
party E-Mail ID Party E-Mba:lil Ir? : ‘
party Mobile No party Mobile No .
GSTIN / UIN 09AACCA4794)1ZA | GSTIN / UIN 09AACCA4794)1ZA B _
IRN :66&2354ed3372c33f}9ﬂ’d62235?a1ba0a6e67ﬂ}dce31f746f6c21f8b2b75c3cﬂ Ack.No. : 172414982380661 Ack._D_a_l:e. :._13-05-2024 i
- |
s e e e s -
S.N. | Description of Goods HSN/SAC Qty.mnit Pricel IGST| IGST Amount( ) :
Code | | Rate |Amount !
R = _f_ ! ._.__._t.. _ ___1
\ b/d 66.00| Units ;- 3,06,879.32 |
4. |Pentagon Pentioud) Piw 55 §3714150 22.00NOS 61,905,498 | 16.00 %o | 4+5157.58 16,07,144.14 |
B8.0P5-15,8GE RAM,128GB 55D WITH WIN 10 | ‘ |
LICENSE KEY B | | R _ | |
Grand Total 88.00 Units ) ‘— 19,14,023.46 |
=i
| HSN/SAC Tax Rate Taxable Amt. IG_S_T__A_ME - Total Tax
73262090 18% 10,5200 1.845.36  1,845.36 I‘.
84714190 18% 13,61,986.56 245157.58  2.45,157.58 ‘
85044010 18% 83,886.00 15,099.48 15,099.48
85072000 28% 1,52,966.00 42,83048 42,830.48 ;
Total 16,09,090.56 304932.90 "_'_’ﬁ“_:ff_ :

T

£ Lnvoice QR Code

Terms & Conditions i

E&OE. i
1. Goods once sold will not be taken

back,

2. Interest @ 18% p.a. will be charged

if the payment

ol made with in the stipulated time

| l 3. Subject to 'Delhi Jurisdiction only.

| I 4. BankICICI, A/C No.135705000217,

; IFSC/RTGS' ICICO003489

Receiver's Signatuie |

For Pentagon Tech Fusion Services Pvt Ltd

Authorised Signatory '.



Duplicate For Transporter
TAX INVOICE

Pentagon Tech Fusion Services Pvt Ltd
A-80, 3rd Floor, DDA Sheds, Okhla Indus., Area, Phase 2, New Delhi - 110020.
IECODE No.AAFCP9876K
CIN . U74500DL2011PTC217843
GSTIN : 07AAFCP9876K1ZL
Tel. : 011-46561005 email : pentagon.tspl@gmail.com

é PAN -AAFCP9876K

— -

| Invoice NIO. : PTGST064/2024-25 | E-Way Bill No. : 781427688968 v
‘| Dated 13-05-7024 | Transport _.

Place of Supply 1 Uttar Pradesh (09) Payment Terms

Reverse Charge @ N ’ PO No. . ABHOP032500220

GR/RR NO. : PO Dated : 24-APR-2024
| Transport . By Local Transport Road Permit No

Vehicle NO . DLO1LW2374 Ser Tax

Station : UTTAR PRADESH Vehicle No

Bllled to : Shipped to :

AMRIT BOTTLERS PRIVATE LIMITED AMRIT BOTTLERS PRIVATE LIMITED

CHANDPUR HARBANS DABHASEMAR FAIZABAD CHANDPUR HARBANS DABHASEMAR FAIZABAD

U.P-224133 U.P-224133

Mr.CB Verma-9554953189

Party E-Mail ID : Party E-Nt!)alil Ir?

Party Mobile No Party Mobile No

GSTIN / UIN . 09AACCA4794J)1ZA GSTIN / UIN i OQAACCM?_SH_J l_Zi_

IRN : 66e2354ed3812¢3309fd622857a1balabe67fbdce31746f6c21fBb2b75cacB Ack.No. : 172414982380661  Ack.Date : 13-05-2024
. aaceE | T - | i RS (R S —

S.N. | Description of Goods HSN/SAC ‘ Qty.|Unit Price IGST | moun

Rate |Amount :

i ‘ = -

1

Code

Rupees Nineteen Lakh Fourteen Thousand Twenty Three and Paisa Forty Six Only .I

|
|
i
|

| Terrws & Conditions E-Invoice QR Code Receiver's Signature
| —————— e
| E&OE.
| 1. Goods once sold will not be taken
back.
| 2. Interest @ 18% p.a will be charged
if the payment |
is 0t made willh i Whie stipusled Lime.
3. Subject to ‘Dethi’ Junsdiction only.
1 4. Bank:ICICI, A/C No.135705000217,
| IFSC/RTGS: IC1CO003489

| For Pentagon Tech Fusion Services Pvi Ltd

Authorised Signatol;v |
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Tj__“ Shanti Development Foundation N
L Detail of Programme/Activity Month Amount
| April 66000
iy 66000
June 66000
July 67200
Women Empowerment August 68970
September 69198
| October 77750
November 67532
- i December 68280 |
Total 616930 |
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Report on Solid and Liquid Waste Management Drive at Government School - Pure

Hussain Khan and with Com munity Mcmbers

Dated: 18 Dec 2024
Location: PS- Pure Hussain Khan

Introduction: Waste management 1s an essential component ot ensuring a clean and hcalthy
environment for all The Government School in Pure Hussain Khan, in collaboration with
local community members. orgamzed a comprehensive Waste Management Drive This
initiative aimed to cducate students, teachers. and community members on proper methods
for handling both solid and liquid waste The goal was to foster a sense of environmental
responsibility and encouiage sustainable pracuces in both the school and local area.

Objectives:
1. To educate students and community members about the significance of proper waste
management.
2. To promote segregation of waste at the source to facilitate recycling and reduce
environmental harm.
3. To demonstrate sustainable practices for managing solid and liquid waste. _
4. To create a cleaner, healthier environment in both the school and surrounding
communin
Participants:
» School Students (from various grades)
» Teachers
* Local Community Members
« Volunteers

Environmental Experts

Activities Conducted:

[ &%)

Educational Session on Waste Segregation: lhe day began with an educanonal
session for students, teachers, and community members. Experts explained the
importance of segregating waste into different categories such as biodegradable,
recyclable, and non-recyclable waste. They emphasized the impact of improper
disposal of both solid and liquid waste on the environment, health, and water bodics

Solid YW aste Collection and Sorting: Volunteers and participants were Jdivided iito

teams to clean up

designated areas in and s, 2 _{3__ sy .'_......«p-
around the " school. g mr#mWKﬂH%ﬂmﬂMWr? v
I'hey  collected  waste v ; -

mater sl s cuch as

plasuc  paper, glass,
and  mectal.  ensuring
that recvelables  were
sorted from non-
recyolableg This

helped in raising awareness about recxching and reducing landfill waste




o
/
/

3 Liqumd Waste Disposal Education: A specttic session was dedicated
disposal of liquid waste, mcluding wastewater from houscholds. oils. and chemi
participants were educated on sale disposal methods, sucl
systems for wastewater and reevcling oil for u

1503

to the sate
cals
) as using proper drainage
s¢ in biofuels or other sustarnable

processes

4 Composting
Demonstration: A
composting workshop — was

organized to show how organic
waste like food scraps and
plant matenal can be com crted
into nutrient-rich compost. The
session aimed to educate both
students  and community

which reduce waste sent to

members about home-based composting techniques,
landfills and can be used to improve soil health
Clean-up Campaign: Students and community mem
campaign where they picked up litter, cleaned the sc
surrounding neighborhood streets. The clean-up helped to directly
aesthetics of the area while also reinforcing the importance of waste management.
Recveling and Reuse Workshop: Experts conducted a hands-on workshop
demonstrating how to recycle everyday items such as plastic bottles. cans, and paper.
Participants were taught how to repurpose these materials to reduce waste and

encourage creative reuse.

bers participated in a clean-up
hool campus, and cleared the
improve the

Impact and Outcomes:

The drive successfully raised awareness about proper waste
of recycling. Both students and community members
tanding of how to manage waste effectively.

dents and local iesidents participated eagerly 1n
and educational sessions, fostering a spirit of

Enhanced Awareness:
segregation and the importance
left the event with a better unders
Active Participation: The school stu
the clean-up activities, waste sorting,
community collaboration.
Sustainability Practices:
waste management practices
and reducing the use of single-use plastics.

Cleaner Environment: The drive led to a noticeable improvement in the cleanliness
of both the school and the surrounding community. with waste being properly

managed and disposed of.

Several attendecs expressed a commitment to adopting
at home, such as composting organic waste, recycling,

Fl

("uncl.usinn: Fhe Sohd and Ligqud Waste Management Drive ar Government School - Pure
Hussain Khan, along with the volvement of community members, was an overwhelming
success Through educanonal workshops, hands-on dt:mm.lxlr:lllmm, and collaborative c!‘l‘orl:
in waste collecnion. the event empowered individuals 1o mahke environmentally conscious
decisions and take responsibility for waste management in ther danly lives. We are optimistic
that the knowledoe vamed during the drive will Tead 1o Tasnne positive changes 1 waste
management practices 10 the community. o
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CSE nses against Nrt;]‘;r people
“~Date Description Debit
Amount SR Vo
0304 2028 | PAID TO RAMAKRISHNA MISSION 1,00,000.00( 14-09- 2024 PAID TO ( 1,350,00 [/ mere e T e V\_tﬂ,
FOR HOSFPITAL PAYMENT PATIENT MR.SHASHANK i
NAM PANDEY FOR SNACKS N— —
& BANNER
}//_’hﬂ \. - lﬂ-
0504 2024 | PAID FOR CHETI CHAND MELA 31,000.00|19-11-2024 PAID TO MR. 620.00| Jeewall Mela -f-‘:t_ #AIN‘-F W
SHASHANK PANDEY e
FOR BANNER e _..,\
05-04-2024 |PAID FOR BHAKT PRAHLAD SEWA 51,000.00]30 12-2024 PAID TO MR. | 7:960.00 E}'-‘ Camp Q “(C ( a LLF .
MANDAL SHASHANK SHEKM
PANDEY FOR FOODRIG -
& STATIONARY ==
11-04-2024 |PAID TO MR. JAU RAM FOR THE 1,000.00
M/O OF MARCH 2024
13042024 | PAID TO MR. ARUN KR. PANDEY 190.00
FOR FOODING ON HOLI
15-04-2024 [PAID TO ANIL SARASWAT| SCHOOL 10,000.00
FOR ADMISSION FEES OF DIVYA AH
16-04-2024 | PAID TO ANIL SARASWATI SCHOOL 1,250.00
FOR ADMISSION FLLS OF DIVYA AH
25-04-2024 [PAID TO REXKHA DEV] (NEEDY 25,000.00
PEOPLE)
26-04-2024 | PAID TO GAURAV VADHYANI 1,706.00
AGAINST CSR EXPS FOR BOOK SET
FOR D
30-04-2024 | PAID TO CRICKET ASSOCIATION 2,00,000.00
09-05-2024 [ PAID TO MR. JAU RAM FOR THE 1,000.00
M/O OF APRIL 2024
17-05-2024 | PAID TO RAKESH PAL SINGH (NEEDY 50,000 00
PEOPLE)
21-05-2024 |PAID TO R B INTER COL 10,500.00
26-05-2024 | PAID TO UTTLE FLOWER SCHOOL 51,560.00
AGAINST CSR
29-05-2024 |PAID TO MR. MAHESH KR. 2,000.00
SADHWANI FOR THE M/O OF APRIL
B 2024
31-05-2024 | PAID TO CRICKET ASSOCIATION 3,00,000.00
31-05-2024 [PAID TO KIDDY KINGDOM 46,600.00
ACADEMY
03-06-2024 [ PAID TO SHYAMJI RASTOGI 10.000.00
10-06-2024 | PAID TO TAEKWONDO FEDERATION 50,000.00
11-06-2004 | PAID TO MR. JAU RAM FOR THE 1,000.00
p M/O OF MAY 2024 R
13-06-2024 | PAID TO MR. ASHUTOSH PRAKASH 13,000.00
TIWARI FOR SCHOOL FEES
20-06-2024 PAID TO REKHA DEVI 25,000.00
27-06-2024 | PAID FOR BCA 6TH SEMESTER FFES 4,250.00 ‘
o OF NIKITA YADAV ; P
29-06-2024 [PAID TO MR. MAHESH KR, 2,000.00
SADHWANI TOR THE M/O OF MAY
2024 . ’ s
U4-07-2024|PAID TO MR. JAU RAM FOR THE 1,000.00
M/O OF JUNE 2024
oor7028 PAID TO MR. MAHESH SADHWANI 2,00000
FUR THE M/O OF JuNE 2024 : P -
(4 07:2024 {PAID TO MR. RAINESH KANT 3.42000 .
' DIGGING HOLE AT MILKIPUR ’
12-07-2024 | PAID TO MR. PPUNEET KRISHA 2.100.00
MISHRA THROUGH NITIN RAWLANI
FOR
16 07 2024 (PAID TO KAIASH KHER 1.00,000 00
FOUNDATION
19-07-2024 | PAID TO NEW WAY JUNIOR HIGH 42,500.00
s FOR CSR




¢
£
£
QV-,;W 10 SAHAKAR BHARTIFOR CSR | 1,00,000.00
5
A | —
[7507-2024 | BEING CASH RECEIVED BY DR, 000
. SHYAM JI RASTOGI
Se077024|PAID TO RAMMANOI AR LOHIA 21,00000
FOR CSR
26.07-2024 | PAID TO PUNEET KR MISHRA FOR 3,300.00
PHYSIOTHERAPY QF MANHESH SAI
31-07-2024 |BEING AMT. CR. AGAINST CSR AS 1,00,000,00
PER CHIRAG i
01-08-2024 | PAID TO MR. PUNEET KR, MISHRA 2,100.00
FOR PHYSIOTHERAPY CHARGES OF
M
0908-2024 |PAID TO MR_JAU RAM EOR THT 1,000.00
M/O OF JULY 2024
09-08-2024 | PAID TO MR, MAHESH KR. 2,000.00
SADHWANI FOR THE M/O OF JULY
2024
10-08-2024 |PAID TO DR. DEVENDAR FOR 5,000.00
BADRINATH TREATMENT
13-08-2024 |PAID TO MR. PUNEET KR. MISHRA 3,300.00
FOR PHYSIOTHERAPY [CHARGES OF
M
16-08-2024 |PAID TO UTTAR PRADESH UDYDG 21,000.00
VYAPAAR
17-08-2024 | PAID TO SINDHU SANSKRIT) 11,000.00
AYODHYA
29-08-2024 |PAID TO BABU BANARASI DAS UNIV 90,700.00
FOR MUSKAN SAILAN| COLLEGE FE
30-08-2024 |PAID TO MS. SUSHILA DEVI 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
30-08-2024 [PAID TO MS. SARASWAT| AGAINST 10,000.00
CSR FOR NEEDY PEQPLE
30-08 2024 [PAID TO MS. NAWALDAS AGAINST 10.000.00
CSR FOR NEEDY PEOPLE
30-08-2024 |PAID TO MS. MAHESH KR. 10,000.00
SADHWANI AGAINST CSR FOR
NEEDY PEOPLE
30-08-2024 |PAID TO MS. PUT ALl DEVI AGAINST 10,000.00
CSR FOR NEEDY PEOPLE
30-08-2024 |PAID TO MS. TEK CHANDRA 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
30-08-2024 | PAID TO MS. MAMTA AGAINST CSR 10,000.00
FOR NEEDY PEOPLE
30-08-2024 | PAID TO MS. LAXMI DEVI AGAINST 10,000.00
CSR FOR NEEDY PEOPLE
30-08-2024 | PAID TO MS. KAVITA KHATRI 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
30-08-2024 | PAID TQ MS. POOJA DEVI ATHWANI 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
o,
30 0B 2023 PAID TO MR, MANOI KR. AGAINST 10,000.00
CSR FOR NEEDY PEOPLE
, ,
30-08 2024 [PAID TO MS KANTA DEVI. AGAINST 10,000.00
CSRTOR NEEDY PEOPLE
30-08-2024 |PAID 10 MS, ANKITA AHUJA 10,000.00
ACAINST (SR FOR NEEDY PEOPLE
30-08-2024 |PAID TO MS. NIRMALA DEVI 10,000 00
AGAINST CSR FOR NEEDY PEOPLE
30 08 2024 |PAID TO MS. VIDYA DEVI AHUJA 10,000.00

AGAINST CSR FOR NEEDY PEOPLE




—ToAID TO MS. THAKUR DAS AGAINST 10,000.00]
g . CsR FOR NEEDY PEOPLE
e |
Ll =
5508 7024 |PAID TO MS. ASHA SAHETA 10,000 00
: AGAINST CSR FOR NECDY PLOPLL
3108 2024|PAID TO MS. NISHA DEVI AGAINST 10,000.00
SR FOR NEEDY PEOPLE
31082024 | PAID TO MR. RAJ KR. KHATRI 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
31.08.2028 | PAID TO MS. PUSHPA DEVI 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
[31:08.2024| PAID TO MS_ ANJU KUMARI 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
31-08-2024 | PAID TO MS. MOHIT SHARMA 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
31.08-2024|PAID TO MR. PRADEEP SHARMA 10,000.00
AGAINST (SR FOR NEEDY PEOPLE
31-08-2024 |PAID TO MR. LAKSHMAN DAS 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
31.08-2024|PAID TO MS. SEEMA MOTWAN! 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
3106-2024 [SALARY DUE FOR THE M/O AUG- 20,323.00
2024
31-08-2024 | SALARY DUE FOR THE M/O AUG- 26,735.00
2024
31-08-2024 | PAID TO RAM MANOHAR LOHIA 23,100.00
FOR SCHOOL FEES OF AMIT YADAV
01-09-2024 |PAID TO SINDHU SEWA SAMITI 1,51,000.00
02-09-2024 | PAID TO MR. PUNEET KR. MISHRA 4,800.00
FOR PHYSIOTHERAPY CHARGES OF
M
05-09-2024 |PAID TO SAJAD HUSSAIN FOR 1,00,000.00
AYODHYA FOOTBALL ASSOCIATION
05-09-2024 | PAID TO KALI BARI TEMPLE TRUST 3,00,000.00
05-09-2024 |PAID TO JAGRAN PRAKASHAN LTD 2,00,600.00
06-09-2024 | PAID TO MR. PUNEET KR. MISHRA 600.00
FOR PHYSIOTHERAPY CHARGES OF
M
06-09-2024{PAID TO MR. JAU RAM FOR THE 1,000.00
M/U Ul AUGULY 2028
06-09-2024 | PAID TO MR. MAHESH KR. 2,000.00
SADHWANI FOR THE M/O OF
AUGUST 2024 .
09-09-2024 | PAID TO MS. MADHURI LAKHMANI 10,000.00
, AGAINST CSR FOR NEEDY PEOPLE
09-09-2024 | PAID TO MS. fYOTI AGAINST CSR 10,000.00
FOR NELDY PLOPLE
09-09-2024 |PAID TO MS. CHITRA AHUJA 10,000.00
AGAINST CSR FOR NEEDY PEOPLE
09-09-2024 | PAID TO MR, KAILASH KR. AGAINST 10,000.00|
LSK FOR NEEDY PEOQPLE
09-09-2024 | PAID TO M5 MAYA ANDANI 10,000.00
s, AGAINST CSR FOR NEEDY PEOPLE
14-09-2024 | PAID 1O MR. PUNELE T KR, MISHRA 2,100.00
FOR PHYSIOTHERAPY CHARGES OF
M
24-09-2024 | PAID TO MR PUNLE T KR. MISHRA 3,300.00

FOR PHYSIOTHERAPY CHARGES OF
L%l

1506



_Avlgaww DUE FOR THE M/O SEP-24 51,800 00
V|
5}3‘;4 PAID TD MR. KAMLI DEVI FOR 14,878.00
; MEDICAL TREATMENT
i 'ESW PAID TO MR. MAHESH KR. 2,000.00
SADHWANI FOR THE M/O OF SEPT
2024
",v' 702024 | PAID TO RASHTRIYA PARV EVAM U 50,000.00
08.10-2024 | PAID TO MR. PUNEET KR. MISHRA 3,600.00
£OR PHYSIOTHERAPY CHARGES OF
M
08 10- 2024 [PAID TO MR. JAU RAM FOR THE 1,000.00
M/O OF SEPT. 2024
[7530. 7074 | PAID TO MEDANTA HOLDING 51,000.00
PRIVATE FOR
[5a.11-2024 | PAID TO BHARAT KUND MAHOTSAV 80,000.00
0611 2024 | PAID TO MR, MAHESH SADHWANI 2,000.00
FOR THE M/O OF OCT 2024
06.11.2024 |PAID TO MR. JAU RAM FOR THE 1,000.00
M0 OF 00T 2024
11-11-2024 |[PAID TO MR. ASHOK KR FOR 500.00
DIWALI SWEETS TO MAHESH SAl
20-11-2024 |PAID TO RITESH VISHNANI FOR 50,000.00
MEDICAL TREATMENT
20-11 2024 |PAID TO MR. ANISH VISHNANI 30,000.00
THROUGH ROHAN TIWARI
25-11.2024 |PAID TO MR. RITESH VISHNANI FOR 15,000.00
CHILD TREATMENT
26-11-2024 | PAID TO SHRI RAM GLOBAL 50,000.00
SCHOOL
30-11-2024 | PAID TO MANESHA VALECHA FOR 5,000.00
HEALTH ISSUE
03-12-2024 |PAID TO MR. JAU RAM FOR THE 1,000.00
M/0 OF NOV -2024
03-12-2024|PAID TO MR. MAHESH SADHWANI 2,000.00
FOR THE M/O OF NOV -2024
13.12-2024| paid to mr. sushil kr pandey needy 40,000.00
people
17-12-2024 |BEING PAID TO MR SHASHANK 3,224.00
SHEKHAR PANDEY FOR CSR
EXPENSE
20-12-2024 | PAID TO MR. RITESH VISHNANI FOR 25,000.00
CSR
23-12-2024 | PAID TO MR. SUBHASH CHAND )i 40,693.00
FOR MEDICAL TREATMENT OF MIS.
M
26-12-2024 | PAID TO MIS. EKTA KESHWANI 11,000.00
30 17 2024 |PAID TO GURDAS MAAN 5,00,000.00
0401-2025 |PAID TO MR. MAHESH SADHWANI 2,000.00
FOR THE M/O OF DEC 2024 k
04-01-2025 | PAID TO MR. JAU RAM FOR THL 1,000.00
M/0 OF DEC 2024
04-01-2025 | PAID TO MR. SHIKHA HIRDWANI 21,000.00
| THROUGH ROHAN TIVWARI FOR CSR |
Total

1,538,129.00
7

I
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COURT NO 12

[ofe national green tribunal

principal _bench .NEW DELHI

_.——-—'—/_F
| we have gone through the repor*s hled b-,f UPPCB and
gesponde“t No.5 and we find that the reports to be vague

without supporting documents and the same fall short of the

requisite tompliance wlth the orders passed by this Tribupal.

. we do not consider it necessarv to inlist the deficiencies in the
| reports atthis stage as.we consider further hearing to be
necessary for ensuring requisite compliance with orders ~
| passed by this Tribunal. It may also be added here that this
| Tribunal had also given directions for taking of requisite
' remedial measures for demarcation and
l'. rehabilation/rejuvenation of river Trilodki Ganga on the basis
| of the documents available and to notify the same for its
i protection/conservation . Further, this Tribunal had also given
| directions to completion of the drain and taking of remedial
| measures for ensuring that flow of water in drain remains

5. smooth and there is no waterlogging in the adjoining land due

| to the flow in the drain and the discharge from M/s Amrit

1 Bottlers Private Limited. No report has been filed in this regard.

1 Accordingly, issuance of notice to respondents is ardered for

| requisite further hearing for ensuring due compliance with the

orderspassed by this tribunal.
|
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Latltude 26.738426
Longitude: 82.181755
;Elevation: 106.364+3 m
AAccuracy:3.0m
Azimuth: 128° (SE) -
'Pitch: -8.4:(1.0°)
Tlme 05-04- 2024 10:09

$3

1514
Right side drain complete Section




Latitude: 26.738415
‘Longitude: 82.181681
Elevation: 105.32#3 m
Accuracy:3.0m
Azimuth: 117° (SE)
g| Pitch: -3.4° (2.1°)
| Time: 05-04-2024 10:10
\Note: Right drain Vijendra

_ . 1515
Right side drain complete Section
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Right side drain complete Section
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Right side drain under progress on date- 05.04.2024

RLatitude; 26.743592
il ongitude: 82.168814
Elevation: 99.9843 m
EAccuracy: 6.4 m

Azimuth: 96° (E)

§ Pitch:-6.0°

| Time: 05-04-2024 10:59 .
|Note: Right drain Vijendra




Latitude: 26.742028
Longitude: 82.172798
Elevation: 99.8¢412m
Accuracy:5.1m
Azimuth: 310° (NW)
Pitch: -6.6° (2.4°)

ime: 01-08-2024 17:25

i 1518
Right side drain under progress (08.01.2024)
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Right side drain under progress (08.01.2024)

L Latitude: 26.741753

i Longitude: 82.17344
Elevation: 104.47+43 m
Accuracy:4.1m
Azimuth: 111° (E)
Pitch: -7.4* (1.3%)
Time: 01-08-2024 17:12
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Right side drain
Box culvert completed at km 2.415

Latitude: 26,733752.

Longitude: 82.249855

Elevation; 98.24+3 m

Accuracy;3.0m

Azimuth: 129° (SE) : _ ;

Pitch: 1.3° (1.0°) S el ' R e >R R - .
Time: 03-04-202413.06 SN L, o c N R 2 NLB =%
‘Note: Right drain box culve ’E.»i"i.- S e o SO o - .- Powered by AngleCia




